e-Proceedings

Dashboard My Account

e-Proceedings

PAN

Proceeding Name

Assessment Year

Document Reference ID

Notice Section

Served On

Description

Response Type

e-File

e-Proceeding e-Nivaran Compliance

https://portal.incometaxindiaefiling.gov.in/e-Filing/MyAccount/e...

Eownloads | Feedback ‘| Accessibility Options I Contact Us ‘| Help |

Worklist

AABCV0302L

First Appeal Proceedings
2006-07
100000004322206

250

Profile Settings

Welcome VARUN FINANCE PRIVATE LIMITED (Corporate) Logout

Last Login: 12/03/2019 12:31:33
'

Idle Session Timer il] IL] U U

Click here to download the
Acknowledgement Receipt

[ITBA]JHearing Notice u/s 2500f Income Tax Act 1961.

Full Response

Submission for appeal number CIT(A), Kolkata-2/10047/2017-18 for the Assessment year 2006-07 against

Response/Remarks penalty order us 271(1)(c) dated 22-11-2018
Sl.No. Attachment Description Others Description Attachment
1 Others Submission of appeal_22-11-2018 1Submissionofappeal.pdf
2 Others Earlier Submission before CIT-A_06-09-2018 2EarlierSubmissionbeforeCIT-A.PDF
3 Others Submission before AO_22-08-2016 3SubmissionbeforeAO.pdf
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